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CENTRAL COUNCILOF INDIANMEDICINE
' NOTIFICATION
New Delhi_the 16th March 7012
No. 4-90/2011-Ay. (PG Regu.).—-In exercise of the powers conferred by clauses (1), (J) and (k) of sub-secticn (i) of

section 36 of the Indlan Medicine Central Council Act, 1970 (48 of 1970), and In
supersession of the Indian Medicine Central Council (Post-Graduate Education) Amendment
Regqulations, 2005, except as respects things done or omitted to be done before such syper-
session, the Central Council of Indian Medicine with the previous sanction of the Centrai
Government in order to reguiate the Post-graduate Education of Ayurveda, hereby makes
the folowing reguiations namely:- ’ o

1. Short title and commencement.- (1) These regulations may be called the Indian

Medicine Central Council (Post-graduate Ayurveda Education) Regulations, 2012,
(2) They shall come into force on the date of their publication in the Official Gazette.

2. Definitions.- In these reguiations, unless the context otherwise requires, -
(a) *Act’ means the Indian Medicine Central Coundil Act, 1970;
(b) "Councif’ meéans the Central Council of Indian-Medicine;
{c) “recognized institution’ means an approved institution as defined under dause (a)
& (ea) of Section 2 of the Act. -

3. Aims and objects.- The aims of the Post-graduate degree courses shall be to
provide orientation of specialties and super-speciaities of Ayurveda and to produce
experts and specialists who can be competent and efficient teachers, physicians,
surgeons, obstetricians and gynecologists, {Stri Roga & Prasuti- Tantragya),
pharmaceutical experts, researchers and profound scholars in various fieids of
specialization of Ayurveda.

4. Specizalties in which Post-graduate degree can be conducted:- The post-
graduate degrees may be aliowed in the following speciaities:-

S.No. | Name of Specialty [ Nearest terminology  of | Departmentin which PG B
_______ S .. ._:modernsubject degree can be conducted
1 Ayurved Samhita & Siddhant UAyurved  Samhbita &  Basic | Samhita & Basic Principles o
. L o .j.prnciples of Ayurveda Avurved . S
2 RachnaSharr _ ~  lAnatemy Rachna Sharira e
3 Kriya Sharir ‘ Physiology ) Kriya Sharira - i
4 1 Dravyaquna Vigyana . Materia Medica & Pharmacology Dravyvaguna i
S Rasa Shastra & Bhaisajya | Ayurveda Pharmaceuticals Rasz Shastra & Bhawshalys
Kaipana D R Kalpana L
6 Prasuti & Stil Roga | Obstetncs & Gynecology StriRoge & Prasuti B
7 | Kaumarbhritya -Bala Roga | Pedistrics - Kaumarbhritya ~Bala Roga
8 Swasthavritta & Yoga Preventive Social Medicine and | Swasthavrifta
) o I 0 7 S R . .
9 Kayachikitsa o iMediine Kayachikitsa S
19 Rasayan & Vaijkaran 1 Rrasayan Vajkarai Kayachikitsa e
11 Manovigyana avum manas Roga | Psyduatnic ~Kayachikitsa e
12 Rog Nidan avum Vikti Vigyan Pathology R Diagnostic | Rog Nidan avum Vikriti Vigyan
.\ Procedute — I
13 __ 1 Chhaya avum Vikiran Vigyan 1 {mnaging and Radio diagnosis Rog Nidan avum Vikriti Vigyan
149 Shalya - Samanya General Surgery Shalya E
15 Shalya - kshar Kamma avum | Surgery in kshar Karma- and Shalya
Anushastra Karma ~ Para surgical measures o
i6 Saivgyahat aite . AnaesthesioloQy Shalya 1
i7 Asthi Sandhi & Marmaqgat Roga _ { Orthopedics Shalya I
i18 Netra Roga . QOphthalmology Shalakya
18 Karna, Nasa, Kentha & Shwo | ENT & Head B Shalakya i

297 7] %
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Roga .
20 Danta avum Mukha Roga Dentistry and Oral disease Shalakya
21 Panchakarma Panchakarma _ Panchakarma
22 Agad Tantra avum Vidhi | Toxicology & Forensic Medicine Agad Tantra i
i _ 1 vaidyska L . i i
5. The nomenciature of post-graduate degree in respective specialties shalil be
as follows:-
S.No. | Name of Specialty . Abbreviation
1 Ayurveda Vachaspali - Ayurveda Samhita & #M.D.-Ayurveda Samhita & Basic Principles of
Sidhanta ) Ayurveda
2 _Ayurveda Vachaspati - Rachna Sharir ¢ M.D.-Ayurveda (Anatomy) '
| 3 Ayurveda Vachaspati — Kriya Sharir M.D.-Ayurveda {Physiology) ] :
) Ayurveda Vachaspati -~ Dravya Guna Vigyana M.D.-Ayurveda Materia Medica & Pharmacology | :
S Ayurveda Vachaspati- ~Ras Shastra & 8haishajya { M.D.-Ayurved Pharmaceuticais :
Kalpana ) B
6 Ayurveda Dhanvantri - Prasuti avum Stri Roga M.S.-Ayurveda Gynecology &0bstetrics )
7 Ayurveda  Vachaspati — Kaumarbhritya - 8ala | M.D.-Ayurveda Pediatrics ‘
Roga — . — I ;
3 Ayurveda Yachaspati - Kayachikitsa M.D -Ayurveda Medicine =
9 Ayurveda Vachaspati- Swastha Vritta & yoga M.D.-Ayurveda Preventive, Social Medicine & Yoga :
10 Ayurveda Vachaspati - Rog Nidan avum Viknti | M.D.-Ayurveda Pathalogy & Diagnostic procedure
Vigyana o o e
11 Ayurveda Dhanvantri - Shaiya - Samanya, M.S5.-Ayurveda General Sumery — .
12 Ayurveda Dhanvantri - Kshar Karma avum M.S.-Ayurveda Surgery in Kshar Karma & Para
. Anushastra kerma Surgical Measures ]
| 13 .Ayurveda Ohanvantri ~ Shatakya - Netra Roga M.S.-Ayurveda Ophthalmology =
14 Ayurveda Ohanvantin -Shalakya: Shiro  -Nasa M.S.-Ayurveda b
Karna avum Kantha Rogz ENT & Head
15 ‘Ayurveda Dhanvanui - Shalakya Danta avum | MS Ayurveda '
- Mukha Roge e Dentistry-and Oral disease . ]
16 Ayurveda Vachaspati - Mano Vigyan avum Manas M.D.-Ayurveda (Psychiatry)
Roga : ]
17 Ayurveda Vachaspati - Panchkarma | M.D.-Ayurveda Panchkarma e
18 Ayurveda Vachaspati - Agad Tantra avum Vighi M.D.-Ayurveda Toxicology & Forensic Medicine
vaidyaka, e , :
19, Ayurveda Vachaspali — Sangysharana M.D.-Ayurveds Anesthesiclogy
20 Ayurveda Vachaspati - Chbhaya avum Vikiran M.D.-Ayurveda Imaging and Radio diagnose
Vigyan, e e e S
21 Ayurveda Dhanvantni -Asthi Sandhi & Marmagat | M.S.-Ayurveda Orthopedics and Marma
) Roga ]
22 Ayurveda Vachaspati - Rasayan & Vapkeran

M.D.-Ayurveda Rasayan & Vaﬁkarati' )

*The PG degree holder in the old nomenclature will be appointed in concerned
department like holder of Kriya Sharir {Dosha Dhatu Malvigyan) in the department of

Kriya Sharir and PG holder of Kriya Sharir will be appointed on the basis of teaching

experience in Kriya Sharir or Rachna Sharir. Similarly holder of PG of newly
developed specialty will be considered for appointment in their basic department
mentioned under provision *4’ of the Regulations.

6. Mode of Admission:-
(1) A person possessing the degree in Ayurved of a University or Board or medicai

institution specified in the Second Schedu

in the post-graduate degree course.

le to the Act Shall be eligibie for adimnission

(2) The University or any other committee to be constituted by Government concerned
shall conduct the admission process.
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(3) Selection of candidates shall be made strictly on the basis of final merit index

calculated out of total of 100 Marks based on written test.

'(4) The written test of 100 Marks shall consist of one common written test of MCQ.

(5) The minimum eligibility marks- of the entrance test for admission in the case of

genera! candidates shall be fifty percent of the total marks and in the case of
candidates belonging to the Schedule Castes, Scheduled Tribes and Regujar
Government service candidate shall be forty per cent

(6) The sponsored candidates shall also be required to posses the percentage of marks

specified sub-regulatipns (5} except foreign nationals.

(7) Reservation for all categories shall be applicable as per State Government/Central

Government policy.

(8) Change of subject shall be permissible within a period of two months from the date

(1)

(2)

of admission, subject te availability of vacancy and guide in the concerned
Department.

7. Period of Study and attendance:-

The student shall have to undergo a study for a period of three years after the
admission. '

The student shall have to attend at least seventy five per cent of total lectures,
practicals and clinical tutorials or classes to become eiigible for appearing in the
examination.

The students shall have to attend the hospital and other duties as may be assigned to
them during the course of study.

The students of clinical subject shail have to do Resident duties in their respective
departments and student of non cdlinical subject shall have duties in their respective
departments like Pharmacy, Herbal Garden, Laboratory during entire period.

The students shall have to atlend special lectures, demonstrations, seminars

, study
tours and such other activities as may be arranged by the teaching departments

8. Method of training:-

Intensive training shall be provided in classical knowledge along with comparative and
critical study in the respective specialty.

The emphasis shall be given on intensive applied and hand on training.

The students shail have to acquire the knowiedge about the methods and techmigques of
research in the respective fields making use of Information Technology.

In dlinical ‘subjects the students shall undertake responsibility in management and
treatment of patients independentiy and deal with emergencies.

The student shall have to undertake training in teaching technology and research
methods and shall have to participate in the teaching and training programs of Under-
Graduate students or interns in the respective subjects during the cousse of studies.

In the first year of the course, the students shall have to acquire knowledge in the
applied aspects of the fundamentals of Ayurved.
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‘(7) In the dinical training the student shall have to acquire the knowledge of independent
work as a specialist.

(8) In the specialties of Shalya, Shalakya and Prasuti & Stri Roga the student shall have to
undergo training of invesligative procedures, techniques and surgical performance of
procedures and management in the respective speciaity.

9. Dissertation:-

(1) The title of the dissertation alongwith the synopsis, with approval of the ethics
Committee Fonst:tuted by the institute as per Regulations of concerned University, shall
be submitted to the University within a period of six months from the date of admission
to PG course.

(2)'If the student fails to submit the title of dissertation and synopsis within the period
‘'specified under sub regulation (1) his terms for final PG course will be extended for six
months or more in accordance with the time of submission of the synopsis to the
University.

{3) The synopsis of the proposed scheme of work should indicate the familiarity of the
student with the proposed theme of work, the name of the department and the name
and designation of the guide or supervisor and co-guide, if any. The University should
approve the synopsis not later than three months after submission of the synopsis.

{4) For approving the title a scrutiny Committee shall be constituted by the University.
{5) The University should display the approved synopsis of dissertation on their website.

{6) The subject of every dissertation shall be research, practical oriented, innovative and
helpful in the development of Ayurveda. The subject of the dissertation shall have
refation with the subject matter of the specialty.

{7) Once the title for dissertation is approved by the Scrutiny Committee of the University,
the student shall not be aliowed to change the title of the proposed theme of work
without permission of the University. -

{8) No student shalli be allowed to submit the dissertation before six months of final year.
However, the student shall continue his or her reqular study in the institution after
submission of dissertation to complete three years.

{9) The dissertation shall contain the methods and data of the research carried out by the
student on the problem selected by him and completed under the guidance of the
teacher approved by the University.

{10)  The dissertation shall consist critical review of literature, methodolcgy, resuits of the
research, discussion on the basis of research findings of the study summary conclusion,
and references cited in the dissertation should be suitable for publication.

(11) The dissertation shall consist of not less than forty thousand words.

(12) The dissertation shall contain, at the end, a summary of not more than one thousand
five hundred words and the concdiusion not exceeding one thousand words.

ST LRy sprag X
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(13)The guide or supervisor shali be a person of status of a Professor or ReaderIAssodate
" Professor, Lecturer/ Assistant professor with five years University approved teaching
experience in the <uhiect or three vears as Co-Guide.

{14) Five copies of the bound dissertation along with a certificate from the supervisor of

guide should reach the office of the Registrar of the University four months before the
final examination. '

(15) The dissertation shall be assessed by two external and one internal examness
¢ appointed by the University.

(16) The dissertation shall be accepted only after the approval of examiners appointed

under sub-regulation (17) and in case of disapproval by one€ external examiner, the
dissertation shall be referred to third examiner.

(17) If the dissertation is not accepted by two external examiner, the same shall be

returned to the student with the remarks of the examiners and the student <can

resubmit the dissertation after making necessary improvement in the fight of
examiners’ report to the University within a further period of six months.

(18) The stuﬁent shall be permitted to appear in the final examrnation of Post-gradu

ate

degree course only after examiners appointed for the purpose have approved the
dissertation.

10.Examination and assessment-

{1) The post-Graduate degree Course shall have two exarni
manner:-

(C)
(b)
()
()
(e)
(6

(9)

(h)

{2) The examination shali be aimed to tesi the clinical acume

knowledge of the student in the practical aspect of the specialty and his/he
te work independent!y as a s} =clafist.

(3) The dinical examination shail aim at a careful assessment of th

nations in the following

The preliminaly examination shail be conducted at the end of one academic year
after admission; :
The final examination shall be conducted on comptetion of thre
after the admission 10 PG Course; ‘
£xamination shatll ordinarily be held in the month of
or December every year;

For being declared successful in the examination,
the subjects separately in preliminary examination;
The student shall obtain minmum 50% marks in Practical
separately to pe announced as pass.

If a student fails in preliminary examination, he/she shail have to pass before
appearing in the final Examination;

If the student fails in theory or practical in the final examination hejshe <an
appear in the subsequent examination without requiring to submit a fresh
dissertation; and :

The post-graduate degree shall be conferred after the dissertation is accepted and
the student passes the final examinaticn.

e academic years
june or July and November
student shall have to pass all

and theory subjeds

n, ability and werking
r fitness

e competence of the

student, SO that his/her famifiarity with Ayurved and sclentific literature In the
specialty could be Judged.

R GIf12- Y



14 , THE GAZETTE OF INDIA - EXTRAORDINARY 1PART O} --Sec. o7

—d

{4) The viva-voce part of the practical examination shall involve extensive discussion on
any aspect of subject/speciality.

11. Subiects of examination:-
(1) The preliminary examination at the end of one academic year after admission shall

be conducted in the foliowing subjects:-
Paper 1
Part A- Research Methodoiogy
Part B- Bio/Medical Statistics
Paper II-
Part A- Applied aspects of fundamentals regardmg concemed subjects.
Part B- Concerned subject

-(2) The student shall have to undergo training in the department concerned and shall
maintain month-wise record of the work done during the last two years of study in
the speciaity opted by him/her as under:-

i Study of literature related to specialty.

it Regular clinical training in the hospital for student of clinical subject.

ii. Practical training of research work carried out in the department, for student of
non clinical subject.

iv.  Active participation in various seminars, symposia and discussions,

V. Finalization of topic of dissertation and synopsis,

vi. The assessment of the work done during the first year on the above points
shall be done at the time of preliminary examination;

(3) The final examination (a) dissertation; (b) written papers; and (r) clinical/practical
and oral examination, as the case may be.

(4) There shall be four theory papers in each specialty and one practical or clinical and
viva-voce examination in the concerned specialty or group of sub-specialties
selected by the student for special study.

(5) ~The student. shall have to publish/accepted at least one Research paper on the
basis of his research work in one Journals based on his dissertation and one paper
presentation in Regional level Seminar.

12.Appointiment of examiner:-

The preliminary examination and final examination will be held in practical, clinical and oral
examination. The final examination shall be conducted by a team of 2 Examiners (Retired
or Serving) out of which one should be external. The examiners should be minimum of
Reader Level or should have minimum 8 years PG teaching experience:

13.Minimum requirement for post-graduate teaching centre:-

{1) The post-graduate education centre shail satisfy the enltire misimum
requirements of under-graduate training as prescribed by the Counaii.

{2) Facilities regarding training in basic sciences of Ayurveda and other suppoiting
subjects as specified by the Council shall he provided by the Centre.

{3) AIll the facilities of ancillary departments shall be made available by the Centre.

{4) The Centre shaill have adequate equapment and research facilities required for
training in the related specially and subject.

{(5) The minimum additional teaching staff required for starting post-graduate course

" shall be one Professor/Reader and one Lecturer of concerned subject, in addition
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not exist as mdependent department at UG level shall_have minlmum _ one

Professor/Reader and’ ono Tecturer f o1 S stamn(’fﬁf

(6) “The Centre shall have a fuuy equapped hospital consisting of Ja}_Leist one
undrw with specialty-wise adequate facilities in all departments.

to the teachers stipulated for under—graduate teaching The speclaity, which does_

The PG subject in non-clinical subject shall be admissible on the basis of Bed
strength as specified for UG Norms. But for PG in dinical subjects additional  beds
in the 5tudem ted ratio of 1:4 shall be prov:ded T

(7) The annual average bed-occupancy in the hospital shall be more than 50%.

(8) In dclinical departments one Registrar or Senior Resident Shall be appointed for
every twenty beds. . T

{(9) Any UG Institution which has not completed minimum 4¥2/5 years of UG teaching
shall not be eligible for applying for PG permission.

14.Facilities for post-graduate students:- The stipend and contingency shall be

provided at the rates prevailing in the State for other medical post-graduate
students.

15. Guide Students ratio :~ The teacher student ratio shall be such that the number of
post-graduate teachers to the number of post-graduate students admitted per year
is maintained at 1:3 in_case of Profescor 1:2 in case of Reader and 1:1 in case of
lecturer 2r_having minimum s years e)igenence " The maximum number of students | per

year per spec:aity shaﬂ not “exceed six_and this provision shaill not be applicable 10
the existing PG seats.

16.Medium of instructions - Hindi, Sanskrit or Enghsh.
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